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Tourllt C tres I. lIllupur. 

1618. DR. PRABHAT KUMAR 
. MISHRA : " 
saRI KAMMODILAL JATAV: 

Will the Minist of TOURISM be 
plea ed to state : 

(a) The number of Tourist centres 
open ed in ' Bile sp~~ district ~f Madh~a 
Pradesh: 

(b) the names of ' places in , ot~er 
districts of Madhya Pradesh where tounst 
centres have been develo~d since 1985 ; 
and 

(c) the details of .future proposal in 
this regard? 

THE MINISTER OF TOURISM 
(MUFTI MOHO. SYED) : (a) to (c). 
The Central Ministry of Tourism bas not 
opened any ,tourist centre in Bilaspur or 
any other district of Madhya Pradesh. 
Nor is there nny proposal to do the same 
in future, under consideration. • 

[Engli.h] 

Ne VI a . System betw n India a d rltaln 
, 
1619. SHRI K. · RAMACHANDRA 

REDDY: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state 

(a) whether ' India aod Britain have 
decided on a reciprocal basis for ' a new 

. visa ' system for traveners froOm . both 
countrie • , 

(b) if so. tbe ' d~tail9 of the new visa 
system; and 

(c) how far this review will be bene-' , 
flcial to India '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRt EDUARDO FA~EIRO) ' : (a) to 
(c). No new vis syst~m on reciprocal 
basis has becD devised between India and 
r~~aiq~ flowever ~ clisc",s~ioD~ h~ve peeq 

takiDI pJace between representatives' of 
the two Go~ernment. about their respec-
tive visa alld c~nsular poHcies atrecliDI 
the interests of their nationals. ~ 

'. P ••• pp't Ra.;ket Du.,ted In . the Capital 

1620. SHRI M. RAOHUMA REDDY: 
WiJl the Minister of HOME AFFAIRS be 
pleased to state ; 

(a) ~hether a Passport Racket has been 
bu~sted in the capital during the first week 
of the February, 1~87 ; . , 

(b) if SO; the details thereof; 

(c) ' whether any arrest has been made 
in -this connection ; and 

_. 
. (d) tbe action taken by Government 

. in th is regard '1 

THE MINIST~R OF STATE IN THE 
MINISTRY 0 PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN "THE 
M~NISrRY OF HOME AFFAIRS ,(SHR" 
P. CHIDAMBARAM): (a) No, Sir: 

I _ 

(b) to (d). Do not arise. 

Gang Iovolved 'n Transferrin 
of Land and lat 

1621. DR. V. VENKATESH Will 
th~ Minister of HOME AFFAIRS be 
pleased to sta te : ' 

(tl) whether the Delhi Police claimed 
to have bursted 3 IO-member gUDg on 
7lh December, 1986 which sp cialised in t 

transferrin8 of land or flats over which 
they had no title , to un uspected buyer ~ . " . 

(b) if so, whether some members of 
the lana were a Iso involv~d in robbcrie . , 
and 

(c) if so. tbe details thereof? 

THe MINISTER OF STATE IN 'THE 
. MINISTRY·OF PBRSON~EL. PUBLIC 

ORIBVI\NCBS AND PENSIONS AND 
MINISTBR OF STATE IN THE 
MINISTRY OF HOMB ~ AIRS (SHR{ 
f. CliIDAMlJAR~~) (a) .. ad ("I> , 




